FARRY 2. ¢

Central Administrative Tribunal, Principal Bench

B =
Y GA-754/99  MA-731/99, with DA 908/99, 0A-779/99  MA- 144799555 y
o* O0A-780/99 MA-745/99, OA-787/99, OA- 801799, OA-811/99 MA-778799:% A
B 0A-830/99 MA-790/99, 0A-B652/99 MA-B15/99, DA=B77/99 MA-837 /583
OA-894/99, MA-850/99, DA-898/99 CP 224/99 MAZ851/99, OA~508/83
d MASHEG0/99, O0A 953/99 MA-8937/99, OA-955/99, OA=998/99 MALQU?/'
O0A-1017/99 0A-1020/99  MA-916/99 OA‘10§4/99; 0 3
MA-926/99,  OA-1246/99 MA11L91/99. OASIZIB /99

0A-1318/99, 0A-1415/99. ER

- New Delhi this '$*'day of September‘ 1999 i

N Hon ble Shri S.R. Adige, Vice Chaifman (A)
o Hon ble Shri Kuldip Singh, Hember (J)

1. smt. Vijay Kumari w/o-Sh. M.K.: Sharma.?é: .
L r/o WZ-1326,Nangal. Raya, Near JanHRDUri.;“
5 D Block, New Delhi.

=t r/o.2/1644, Gegta Colony;
S ‘ Delhi.

r/o H-6, Radhnypuri, Krishna:
Delhi. _ _',

4. .-2. - Ms Usha d/o late Shri M.L. Mangé
: rfc 1168, Gulabi Bagh,Delhi."

Ms Sonia Dawar d/o ‘sh. V.K. Dawa
r/o No. 4, Malka Ganj, g
Delhi.

6. M< Ku<um fata d/o Balbir’ Singh‘
r/o C-41, Karampura, New Delhi. -

o 7. Ms Neeraj Malik w/o Shri R.P. Mallk.
; r/o Wz 659, Sadh Nagar, R
- Palam Colony, NewDelhi. :

8. Mc Mamta Vashishat d/o Shri T. Rg
r/o 24-A, Lavmi Garden, o
Nazafgarh, New Delhl. p_#

9. . + Shri Raj Singh s/o Shr1 Gian Chand'“
o ~ r/o 45, Chirag Delhi, SDoe s T
, New Delhi - 17. ‘-j :4§'¢
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Shri Rakesh Sharma s/o Shri J i Sharma.
r/o 444 Chirag Delhi, PR S P
New Delhi - 17.
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1. Ms Mukesh Dahya w/c Sh. Lokendef Sin§H.
.y r/o D-5, Satydwati Nagar, ’
g Delhi. )

.. Applicants
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el SN
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Ms Neetu Chaudhary d/c Sh. Dharamvir Singh,
R/o 4/2724, St. No.S, Bihari Colony,
Qhahdara. Delhl 32

Rajesh Kumar Sharma s/o0 Sh. R.K. Sharma, o
*n»R/o A= 1/227A Keshavpuram. !
’[Qelhiwss.nn et

i
}
]
|
!
!

Ms. Vandana Gupta w/o Sh. Dinesh Kumar

-~ RO A/SGB Phase-I1 Ashok Vihar, -

Delhiﬁsz.m

Ms. Mridula Gupta d/o Shri D.V.Gupta,

R/O&‘Q D/E Chajjupur Colony, .

Baburpur -Shahdara, - S
1 B

PSP R

ms.f}(’r‘ij’u Bajaj d/o Shri C.B. Bajaj,
R/o D-I1 A/15A Janak Puri,
New Dlehi -58.

Sanjay Kumar s/o Gajraj Singh,
_R/o 255 Pitampura Village,
Delhi 34,

Ms.\Sunita Sharma d/o Shri B.K.Sharma,
R/o 161/2 Thomson Road Railway Colony,
New Delhi.

i MS{ béépa Agogarwal w/o Sh. Rajesh Aggarwél.
- .+~ R/o 1076, Maruti Vihar,
' Chakarpur. Gurgaon,

: Mé. Mamta saroha w/0 Sh., FRajiv Kumar,
-R/c B-7 Krishi Vihar,
New Delhi-48.

Ms‘fsétya Sharma w/o Shri Deepak Sharma,
R/o F-16, Ward-1I, Mehrauli,
New Delhi-30. ... Applicants

Yersus .

; h hroughgthe*Dlrector of Education, Delhi
S &“Dld Seoretariat. K

... Respondents

L,
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7/99
. DA 1017/

Mrs. Meena Arcra w/o Shri vVed Parkash,
; R/o 1959 Qutrem lLines,
;#/ Kingsway Camp, Delhi,. -

i
TENm L

T : - Versusi: £
. f: Government of NCT Delhi
" through its Chief Secretary,.
= S, Sham Nath Marg,
Dalhi,
2. Director of Education,

Govt. of NCT Delhi,
5, Sham Nath Marg,
- Delhi-54,

DA 894 of 1999

PR | Ms. Shallu Gupta w/o B.B.Tayal, :
A . R/o 460/BR Azadpur, Delhi-33,

2. Ms. Munni Gupta w/o Sh. Rewati Raman,
i - R/c J-80/6 Pandav Nagar, '
Opp. Mother Diary,
Delhi-92.

3. Anil Kumar s/o Shri Munshi Ram
R/o 882-A, Lampur Road, =
Banker. Delhl.

¢/

‘ 4, Ms. Seema Garg d/o Shri v, P G
- R/o D-32, R.P. Road,
Adarsh Nagar, Extension,
Delhi-33.

.

. 5. Ms. Sudesh w/o Sh. C.M.Arva,
R/o G-21/86-87 Sector VII,
Rohini, Delhi-85,

6. Ms. Amisha Mitra w/o Sh. Yogesh Mitra,
R/o 164 Tarur Enclave, ‘ ) o ST
Pitampura, Delhi. . T _ PR &

: C 7. Ms., Gurvinder Jeet Kaur
R/o 67-B, New Townshlp Badar pur,
New Delhl 44, -

8. : Ms. Neeta Pant w/o Sh., Anil Pant
Lk R/o BG-5A/14D, Paschim Vihar.' _ ‘ B
. pr Dplhlu . ' . “-?'.

LN

1, Mahendra Nath Jha s/o Shri B.D., Jha.
R/o B-478 Timarpur Delhi Admn. Flats.
Delhi-54.
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‘10, Ms. Dinesh Kiumari w/o Shi-
R/o D-101. Vadanagar. 2
Delhi-42.

:v-)»»v -

R/0 Village & P 0. Majra Dﬁl s;
Delhi-B1. = . .
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18.

20,

21,

22.

24,

25,
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Yunus Khan s/o Sh. Nanney Khah,
R/o K-64 Abul Fazal Enclave,
New Delhi-255

Ms., Jyoti Rawat d/o Sh. B.S.Rawat,
R/o G-7/29%4 Sector-16,
Rohini, Delhl 85.~

Delhi—34.
surender Kumar s/o Sh. Raghunath, -9
R/o 555 Gulabi Bagh,
Delhi--7. - i

R/o 1216-A Rani Bagh.,
pelhi- 34.

Ms. Suman Nagpal d/o.éhik"f‘
R/0 24-110 West Pateiﬂndaém
New Delhi-8. _“fh.ﬁ;h
Ms. Vidisha Sharma w/o th
R/o A-107 Shankar GArdehf

New Delhi-i8.-

Ms. Gitika d/o Shri Pritam Dass;
R/c 113-A, B.C. Block,
Shalimar .Bagh, . - S
New Dolhi. - t -
Ms. Saroj Bhatla s/o Sh Gokul Chand
R/o 114-E, St, No.7 , . .. =0 5%
East Moti Bagh, ‘ T

Sarai Rohilla,
New Delhi-7.

Ms. Meenakshi w/o Shri Mafio 3 Watha‘J;;»
R/o 203/1, Pkt. A.3, S=c£0r}7, Rohi
Delhi. Eer

Ms, Rashm1 w/o Shri AcKs x
R/o 59173 Mehrauli - -7 " L=
New Delhi-30. ?~ﬂg§bf»1-

;
ty
;

Ms, Vimlesh w/o Sh. B. c.éhaﬁmé. . -
R/o 86/3, Sector-I, Pushp Vihar, '
New Delhi.

Ms. Sushma Chaushan d/o Shri: Laiia Presﬁad
R/o 97-D,.Sector-1V, B. KISL Marg. Y
New Delhi-1, : S

sh. vVinod Bharti s/o Sh. Devi bass,
R/o C-408/A St.No. 17;~Bhajanpura.
Delhi- 53. :

RajeshiVashishth. s/b shid
R/0 14, Bhai- Parmanana;c

R/0 Village & P.O.

Aiipdr.
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. Versus
¥
Government of NCT of Delhi
Through: The Director of Educaticn,
| Pld Secretariat, Delhi.
| P

=QA_601/99 S
“Mrs. Adarsh sharma w/o Shfi.B.L.
! R/o E-151-FE Ashok Vihar, Phase-1
P Delhi-52,

Versus

The Government of NCT of Delhi through
the Director of Educaticn, Delhi Admn,
" 0ld Stcretariat, Delhi.

QA 955795 o
Ms. Bhawna Munijal

K-231-32 Jahangir Puri,
New Delhi.é

- - . - Versus
. 1. Government of NCT of Delhi

The Principal Secretary (Educétion).
0ld Secretariat,

>
ks Delhi,
4 2. DPirector of Education,
' Directorate of Educatioin,
Govt. of NCT of Delhi,
0ld Secretariat,
Delhi.
' 3. Dy. Director of Education, §
District North West, -3
Hakikat Nagar, . i
‘New Delhi, " ...Respondents .
DA 1415799 ) -
ﬁ. Mrs. Dimple Anand d/o Sh., Shyam Lal Anand,
S School G6.G.S.C., S.U. Block, ' , Lo T
: Pitampura, Delhi. ‘ .. +Applicant Ty
. 3 3
Versus L
-
p Government of NCT Delhi through
The Director of Education, Directorate of Education,
. 01ld Secretariat, :
- , - Delhi-54. ' .+ . Respondents,
g : ¢ ' . (~ .: ,:»';" ’ : o s

- R P

-~ Ms, Meenakshi d/o Shri Om:Prakash,
" -R/O WE-626 Nangal Raya, s 2. - -

- New Delhi. i

-.lg_PwJ\/ 0 Versus e L




N b ¥ X
PUNIIPPGRES 26 S5 omvar s

e

-

W

i Govt. of NCT of Delhi through:
Pirector Education
(0ld Secretariate),

Pelhi.

2. Deputy Directdi of Educa:
District South, Defence ?“
New Delhi. =™

QA 1051 of 1999

Smt. Pushp Lata w/o Sh. Yogesh Kumar,
R/o U-134 Vijay Nagar, Lampur Road,
Narela, Delhi-40.&

Versus jiE

¥ Government of NCT of Delhi
its Chief Secretary,
5, Shamnath Marg Delhi..

- Director of Education,
Directorate of Education.
N1d Sectt., Delhi.

3. Deputy Director of Educiiioﬂ*&vu
(North West District) X
Hakikat Nagar, Delhi.

4, Principal,

Sarvodaya Kanya Vidayalavya,
Bakhtawarpur, .Dellhi.

. +...Respondents.
787/99
Miss Mamta Ahuja

Ex. TGT Delhi Admn.
R/o J-11/71A, Rajouri Garden,

New Delhi. . 2 .+ Applican
Versus ??' ’
$s *  Govt, of NCT of Delhi, :a >
through its Chief Secretary, PP
» Shamnath Marg, Delhi, .. it o
2. Director of Education, . s
0ld Sectt., Govt, of NCT of BELhi, :
Alipur Road, Delhi. © ...Responhdent
QA 928/99 ,
Pl Rajesh Khaneja s/o A.C. Khaneja.
r/o 5D, Ravi Appts.,
Vikaspuri, Delhi.
2. Bimla d/o Kiran Singh,
r/o F-108/1, Sadh Nagar- I
New Delhi. :
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10.

1.

13.

14,

15.

9

Shashi Gangwar d/o R.S. Ganhgwar,
r/o 8%, Sahvyog Appt.,MajurgVihar.
Delhi. - .

Ruchi Jain d/o K.S. Jalnp
r/o A-4-59, Sector :

Monxka d/o Kuldeep Raji
r/oM-14B Meterclogical Comple
Lodhi Road, New Delhi.

Net Ram s/o Bansi tal,;
r/o ¥-386, Mangolpuri.
Delhi. .

r/o A- 55. Gulab Bagh.ﬁM
Uttam Nagar. New Delhi
Mamta Saihi d/o S..C i
r/o A-229; New Ranje&t:N
Near SatyamHCinema Né;”D

Vandana- Garg w/C DiwaKa Lol i
rio 1/225/9, Chiranj‘i“*gghfé;‘ B4

Sadar Bazar, Delhi Canﬁ?
New Delhi.

Kukhtar. Ali s/o Faujda ;Aliﬁ .
r/o E-52, Jamia Nagar. Nbu D .

Khuwaid-ur-Rehman Khan‘;
s/o Mufeez-ur-Rehman, S
r/o 2C Gafoor Nagar, Jamia Nag é R
New Delhi, S e

Sushila Devi d/o Rameshwar Dayal Sahrawat,
r/c B-6/31-32, Sector ho. 7,
Rohini Delhi. o

Sonika Dudani d/o Ramesh. Dudani,
r/o 128B, Sunlight Colony,
Ashram, DDA Flats, New" Delhi .

x,,»—

-

Dinesh Kumar s/o Vijender kumar.
r/ol 7/17, Yudhishter Gali; .=
Vishwas Nagar, Qhahdaralmbelhi.

Samina Begum d/o SYed*nUssal .
r/o 192/2A Zakir Nagar._New Delhi..

Ver$U§:
Govt. of NCT of Delhi,

through Director of - EHUE&?;oLA}L*
Directorate of Educatibﬁ”f
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‘Miss Shalu Sharmad/o B.D,Sharma,

r/o 1/772, Rishi Nagar,
Shokur Pur, Delhi,

Miss Geeta BRhardwaj d/o Chatr B
o TR »W

r/o A-S6, New Friends ColonY.'
Mundka, Delhi.

Miss Rakhi d/o Yoginder Nathvaid,
r/c 21/65, 0l1d Rajinder Nagar,-
New Delhi, . e

Mrs. Manju Rani Sharma w/o Ram Dhan Sharma,
r/o 10196/3, Jhandewaca Mandir
Paharganj, New Delhi. 7

Miss Asha Kukari d/o Harish Chuhder,
r/o J-19/A, Ramesh Nagar, - =’ o N
New Delhi. %%53 T

Mrs. Usha Kumari w/o Harish Chander,
r/o J-19/A, Ramesh Nagat,
New Delhi,

Mrs. Shakila w/o Naveen Kumarg
r/cl B-78, Sharda Puri,
New Delhl.

r/o 28A, Kalkaji, New Delhi.
Sonia Mehandiratta w/o Vinod. Hehandi?éita

r/o A-2/32, Rajouri Garden, i
New Delhi. el

Reena Malawliya w/o H.L.Malwli?é,
r/o 98, Premgali No. I,
Kotla Mubarikpur,

Mukesh Sikngh Rawat,

s/o Man Singh Rawat,

r/o B.No. 7, Q.No. 4, )
Type-111, CRPF Jharoda Kalah‘,":*"
New Delhi,

Anupam d/o Joginder Kumar
r/o N-556, Sector 9, ' R
RA K. Puram, New Dnlhin . - -

Pratibha Chahard/o Sher Singh Chahar.
r/o Type 1I11/40, North West,
Moti Bagh, New Delhi.

Jay Krishpa Jha s/o S.Mahanth Jha, - . e
r/oshri Lal Bahadur S.S,VI,, 7 B!
Dyapltha, Katwaria Saria, S

H.S.R. No. 33, New Delhiumr“

Ra3j Rani Dua d/o Ishwar Dutt_Dua._‘
r/o 49/3B, Sector - 11, .
DIZ, Area, New Delhi.
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Maniu Sharma w/o Ashok Klimar Mudgal
r/o 57, Vishal Colony, '

Nai Rasti, Nanoloil, New Delhi.

c.M. Chowdhar v,
8S, I BRlock,

TGT (HindiQ, G.&8.
Mairgolpar i

Indu Chowdhary o/
I,

Veena Rani r/o Vasant Kuni, New Delhi.
Daruhshan Khan s/o Mr. Salamat Khan,
Asstt, Teasher, RVS, R.,K. Puram,
Sector II, New Delbhi.

Mi<s Meenu Rhagat d/o C.L. Bhagat,

r/fo A-22, M. I.T. Flats, Phase-I,
Katwaria Sarail, New Delhi.

Shreesht Kumar Jha s/o Yog Naravan Jha

r/o Sanskrit Vidyapeeth, New Delhi.

Raini d/o Milkhi Ram,
r/o H.No. 30, Sawan Park,
Ashok Vihar-II1I, Delhi.

D

Arvind Nagar,

Ms Raju Malhotra d/o D.L.Malhotra,
r/o C3A/101C, T,-.r.a}\pur]_‘

New Delhi.

M< Monida Wadhwzn dfo R K
r/o 190, Rameczhwar Nage
Avadpur, Delhi.

. Wadhawan,
, St No. 5,

Ms Hemanti w/o Prade
r/o B-17,

Delhi.

ep Kumar,
Ayur Vigyan Nagar,

M< Anjana Gauba w/o C.S.Gauba,
r/o 18-C, MU Block, Pitampura,
Delhi.

SN

3. Muke:h Kumzri od/o Shri J.N.Sharma,
J

D
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10.

rfo MIG 197, Pkt A.3,

Seotor 8,-Roh1n1.:Delni. . e s - .

> - Ry P 2t > AR

Vin
o B=-724, Jahanqgirpuri,
e

r
Deihi .

Dinesh Kumar Jha s/oH.B. Jha,
r/o 193E 0 Sector TV,

Pushp Vihar, New Delhi.

Ms Sumal Lata d/o K.S. BRhardwaj,

r/o village Mubarakpur Dabas,

P.0. Ramikheda, Delhi. ....Applicants

versus

Govt. of NCT of Delhi through

1,

A 1020799

- e —— gt et

[ e |

1

PR
-4

—nNanpty Director,

V—
[0 W1

I
t, Doth; .+ . Respondents

Smt. Meena Kumari,
TET (N, Scilence),

"(R.B.SSE K-II, Mangol Puri,.

Delhi.

Smi  Savita Dabas

TGTI{N Science); SKV, Mundka,

Delhi

Smt, Sunita Tyagl,

TGT (Hindi), SKV, Mundka,

Nelhi

Miss Andju Arva,

TGT (Maths), SKV, Railway Co:ony,

Tughlakabhad, Delhi ... Apnlicants
Versus

Govt . of NCT of Delhi through

Secretary,

8, Chamnath Mara. Nelh:

Cfﬂr;t@ of Educ:“iﬁn

or

ire

vt ., of NCT of Delhi
C

hamnath Marg, Delhi,

Directorate of Education,

. Bovt, of NCT of Delhi,

5, Shamnath Marg, Delhi. L Respondents.

-3
¥

nod KIumar Ghaubey s/o R.R. Chaubey,’ e
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Ms Veenz Kumarl w/o Sukhbir Singh Dagar, 3
R/iQ A-1B/25A, Paschim Vihar ’

Noew (Delhi.,

¥: Parina Sharme d/c¢ N.F. Sharma
r’o B-170, Derawal Nagar,
e = -Delhi .

TEPs RenuTBala Kapoor d/o Ram Krishan Kapoor, - --i - R
~ rfo C-8/1914 Lawerence Road, , !
i

Ms Anita Sethi w/o Sandeep Sethi, i
Rfo A-17, Kirti Nagar, : E
New Delhi. ‘

- ... Ms Mona Mehlawat d/o Ajit Singh Mehlawat, -
: rfo 1989, Ganj Meer Khan,
Daryagan3j, Delhi.

Ms Anju Sharma w/o Raijiv Agnihotri, - B
R7io 132, Vidya Vihar, Sector a, o
Rohini, -Delhi. . o

Ms Dimple Prasad w/o Ashok Prasad,

- SO
r/o 18, Gangetri Apnt., F-Block, .
Vikaspuri, Delhi,

Versus
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Delhi, v Applicants

Government of NCT of Delhi through
itz Chief Secretary
5, Thamnath Marg Delhi

Director of Education.
Directorate of Education,
0ld Sectt., Delhi.

Deputy Directer of Education
(North West District)
.Hakikat Nagar, Delhi.

%me
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Mz Sadhna Sharma w/o H.C. Sharma,
r/o 24, Vijay Block,
Laxmi Nagar, Delhi.

Ms Geeta w/o Pawan Kumar,
r/o BE 22, Shalimar Bagh (West),
Delhi. -

Raghvendra Prapannpa s/o Awad Kishore Mishra,
r/o 239, Bharat Nagar, Delhi.

Ms Ranjana Rani Rhardwal w/0o Shyam Sunder,
r/c 122-A/10, Gautam Nagar, New Delbhi.

‘amlesh Sharmea w/o Raijesh Verma
/o H-367, Nanakpura, New Delhi.

o
2N 3
B o

€

Jo R.R.Aggarwal,
. No. 2, Bhola Nath Nagar,

no =
(=207,
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versus

of N.C.T. Delhi through

QA B11/99

The Director of Education, Delhi,
0ld Secretarriat, Delhi. ... .Respondents

Smt, Parveen Rhardwal,
r/o 3395'VP0 Nangal Thakran, Delhi.

- Smt., Babita Sharma,
r/o 231, Katewara, Delhi.

Km Savita d/fo Sh. Mahavir Singh,
195, Kamardi Nagar, Delhi. ... Applicants

,\'\/- T e - VBLSUS  csny
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Directorate of Education,
Nld Sectt. . Delhi

Deputy Director ¢ Educatiof
(North West District) 3
Hakikat Nagar, Delhi. i

Ms Hem Lata Jain d/o Sh. J.B.Jain,
r/o C-4/129-30, Sector 5, Rohini, Delhi. }

-Renu Singhal d/¢ Shri S.K.Singhal, -

r/o 120, Bahubali Enclave, Delhi.

Alka Narula d/o Shri Ajit Kumar Narula,
r/o 26, Netaji Subhash Marg, Darya Gani,
New Delbi.. -

Shri Satish Kumar Yadav s/¢ Sh. Attar Singh Yadav "
r/o H.No. 94/2, Gali No. 14, Libaspur, Samaipur,Delhi.

Sadhna Mehra d/o Sh. M. M.Anand,

r/o 47324, Bholznath Nagar, Shahdara,
Delhi.

Sarna Jain d/o Shri S.P.Jain,

r/o X;2362, Gali No. 11, Raghublirpura-II,
Gandhi Nagar, Delhi.

Rajni Saini d/o
rio A-1/266-A, U
? . ’

r/o RZ-62, B Block, Kailashpuri
New Delhi

...... .

Mamta Yadav w/c Sh. Munish Yadav,

r/o 3173, Rarwala Chowk, ‘

Pahar 3 Dhiral, Delhi

Kamlesh Devi d/o Sube Singh,

r/o village & PO Mazira Dabas,

Delhi. .. ADDlicants
Versus

of NCT of Delhi throughk

The Director of Education, Delhi,
Directorate of Education,
0ld Secretariat, Delhi.

b

. ... Respondents
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na 73709/490
e Prom Dzt d/o 3h. Ram Chander,
¥ - rJo WP f34-A. Madi Pur,Villazge New Delhi.
2, =Jauat F=m s/o Sh. Narain Dutt, ) -
“*r/o F-£7, Rau Nagar,New Delhi. :
3 Uma Rzr: d/c Sho Durge Singh
rie U-% Khasla aApartmentz.
Gagan Vihar Extn. Delhi.
4 Sunita Bhambaul w/o Railv Phambaul,
d/o L-1/175-R, DDA Flatsg, Kalkaii
New Delhi
S. Sandeern Kumar s/o Sh. 0.M. Sharma,
r/o B-639, Sudershay Park, New Delhi,
£, Geeta Ranl w/oo Rahul Kumar Singh,
r/o E-599 West Vinod Negar, Gali No. 10,
New Delhi
- 7. Neeral d/o Shri B.D.Sharma,
r/o House No, 413, Sector 9 R.K.Puram,
New Delhi
e
8. Shalinl w/0o Sanjeev AQgarweal,
r/o ©-3/22, Janakpuri, New Oelhi.
9 Lima Prakash d/o Shri Rannaswamy,
Jo C-2/778, DDA Flats, Kalkajl, New Delhi,
10, Kitsumlata d/0 Shri Manwar Singh,
r/io R7 726/A, Puran Nagar, Palam Colony,
New Deiha
11. Kailashk Vatl w/o Munesh Kumar,
r/o T7-498/7C, Kotla Mubarikpur,
Gurudws-a Road, Kherpnur, New Delhi
12. Sumeet Kaur w/o Sh. Marnpreet Singh,
‘r/o 1779, Puniabi Ragh; New Delhi.
13 Tarvinder Kaur w/o Chanpreet Singh
r/o a-27126, Janak Puri, Neow Delhi,
R Ty, Sunita Sharma
/J W/o Shri Joginder Sharma
' R/o 2/152 Subash Nagar,
New Delhi,
15, Sonia Goval
D/o Shri R.K. Gunta
R/0 BA-124A Janakpuril, New Delhi.
16. Seems Arora
D/o S.C. Arora
R/o L-52 Sarocjininagar,
New Delhi.
17. Sunits Vasishtha
- .. W/o R.S., Vasishtha
.. -.R/o Wz-37 Shadhipur, i
. _ New Delhi,’

AN/
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1 8. Nidhl Dang
D/c Shri Laipat Ral Dang
R/c §69/7,  Subash Nagar. Gurgadh

— .. W/o Shri Ram Gopal Salni R R - ﬁ‘)
fRfo 230 Qhahamar Village. - T W'tff o ]
P g

|

!

|

0. Meenakﬁhw Mudqgal
D/ Shri m & Muddgal
R/o 1a&9 i85, St No. 2.,
Durgapuri Shahdara, Delhi.
21. Kumk um

W/o Shri R.S. Gupta
R/c s/ 895 D, Mehrauli, —
New Delhi. ~

™~
~

Rabita Bhardwaj

D/o Shri S.C. Bhardwaj )
R/o A-16 Chatterpur Enclave, Phase-II Maidangarhi,
New Delhi. '

23. Kusum Devi A
W/0 Mukesh Kumar -
R/o A-40 Rama Park,

New Delhi.
24, Anees Ahmad
S/o Mr. Ataullah
R/o A-24 Gzil No.l,
Ganga Vihar,
Delhi-94
25 Bhim Dutt Rhatt
S/o M B D, Rhatt
/e 477172 Sector-1 Pushp Vihar New Delhi
28 Aashu kaushik d/o Jagdish Chand Kaushik
/o S48 Village and Post Office BRawzrz
27 Pnonam Sharma w/0 Shril Rajeev Bhardwsz:
R/0 N-2Z Police Lines Kingsway Camp, Delhi Annlicants
Versus
{
Governmenrt of NCTD through
Director of Educaltion,
Directorate of Education,
Nld Secretariat,
Delhi. Respondents
NnA R30/99
l¢ Miss Sunita Devil d/n Ragh[_hwr angl’
r/o 72, Kavita Colony, Nangloi,Pelhi.
i 2. Poonam Sharma w/oSh. Rakesh Sharma,
: - Flat No. 330, Block D-7 Sector 6,
i ' _Rohini, Delhi.
i .
. meega gy Kumar Jain._s/o Sh. Chaman Lal Jain, | __
r/o C&/9, vamuna vihar, Delhia . o

RN
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Misz Meena Bora dfo Laxman Singh,

rin @ No. G Tupe-1_ Gulahl Bsgh,
Delhi.

Mr= Pinty VYadav d/c Sh. Tulsl Ram Yadzv,

post TGT Hindi, School GBSSS, Keshavpuram No.l,.
ew Delhi. T

Mr< “Suman Grover w/o Saniiv Grover
r/o House No.o BA-A9, Shzlimar Bagh, Delhl,
Miss Rachna Sabbharwal djo Sh. K, K.Sabbarwal,
- r/c House No. 36, Sanskrit Nagar, Sector 14,
Plot Mo, 3, Rohini, Delhi
M<. Deensikha Aggarwal d/o Sh.Sushil Aggarwal, -
r/fo 1157, Jaman Street, Panjabi Pathak,Ballimaran,
Delhi.
Samar Jahan d/c S.Tanwl Ahmed, )
ro 1157, Jaman Street, Panjabi Pathak, Ballimaran,
Delhi

Raj Kamal s/oRam Phal Singh,
r/fo D-12, Jvoti Colony, Loni Road,
8

Street No. , Shahdara, Delbhi.
Archanz Singh d/o Sh. S.P. Singh
r/o [-703, Saraswatl Vihar,
Delhi

gh VYadav;

Mr=, Shakuntla Yadav w/o Mr. Sunder Sin
0 Mehraull,

r/o H.Nc. 28, Village Saidulajaib, P
Noew Delfi),

T At

Vanpita Kuma-i d/o Ram Kishan,
r/o 128, Focket A-3, Sector 5. Rohini
New Delhi
Mr=. Pawan tLata Joghl w/o Sushil Kumz- Joshi,
r/o B-24/47, Janakpuri, New Delhi
Shabhana Khan w/o Sh. Aslam Khan
r/o 891/18, Zakir Nagar, New Delhi
fFad Bala wio N.S.Saini, '
r/o WZ-8, Plot No. 79, Harl Singh Peark,
Noew Miltan Nagar,New Delhi.
Clamentina Jeremiab w/o Mr. Prince Jeremiah,
r/o GH-13/686, SFS Paschim Vihar, New Delhil,
. Annlicants
Ver<us
Govt. of NCT of Delhil through
The Director of Education,
Directorate of Education,
0ld Sectt., Delhi.é& . ... Respondents

i —_

e
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OB 862 of 1999

1., Mrs.Madhu Bhatt w/o
Sh.B,.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)

SChOO]. G.G.SQS.S’B-]. BlOCk,
Yamuna Vihar, R/o

R/o 66,Luxmi #partments,
Sector—-9, Rohini, Delhi.

2.Mrs. AnJu Sharma

w/0 Sh.Pramod Sharma,
Aged 30 years.

Post TGT Hindi

Schoeol S.K.V.Sultanpur

R/o A-1/316,Lawrence Road, Delhi.

3. Mrs. Bhramri Bhardwa]
w/0 sh. Abhimanyu Bhardwaj,

Aged 27 yrs.
pPost T.G.T. Natuxal Science,

School G.B.S.».G Block, Saket,
R/o 295, Laxmi Bai Nagar,
New Delhi.

4, parshna Kumari

d/o Sh.,RamJji Lal

Aged 23 years,

Post T.G,T(s.S.)

School Govt, Secondary School Vijay Park,
MauJpur, Delhi.

R/o Rohini, Delhi-85.

5. Kavita
d/o Sh.,Tulsi Ram,

Aged 21 yrs.

Post Assistant Teacher,
School S.K.V.Achok Vihar -I11,
N.Delhi.

R/oD-71B, Yadav Nagar, Sameypur,
Delhj.
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6. Banwari Lal sharmad s/o
Sh.Radhey Shyam
Aged 25 years.
Post TGT sanskrit
school G.Co.Ed.(Mlddle school).
Sector—ZO,Rol'ﬁn_i Extn. Delhi-&41

R/oshiv Shakti Hanuman Mandir,
Prehladpur Banger, Delhi—42.

7. Manisha Vashiste
w/ o0 sh.Jagdish Chander,
Aged 27 years,
Post T.G.T.Hindi,
school G.G.S.5.5. K Block,
Jahangirpurjy

R/0 village AKbarpur,
P.O.Palla, mlhi ."‘36 Y

8, Chandrika
w/0 Mr.Manoj sharma,
Aged 27 yrs.

Post BGT

school GG SSS Anandvas, Delhi,
R/o B-56,Prasl'ant Vihar,
Delhi.

9. Neellma Tiwari d/o

ShéGoPoTiWari,

Aged 28 yrs.

post T.G.T.sanskrit. ‘
school S.K.V. sultanpuri C Block,
R/0 A-56,New Multan Nagar, Delhi.

10 .Shabnam
v/ oRajpal
.pge 37 Krﬁ
POSt P.Yede Hindi,
SChOOl VOK.S.KOVO mryapur’ Dell’ﬂ..

R/o 553, Ishwar colony,Bawana, Delhi.

"~ 31. Pocnam Gaur

w/o Om Nath Bimall,
Aged 28 yrs,

post PGT(Pol.Sci ence)
EoRool G.B.SSS shivaji Park,

shahdra, pelhi.
R/oA-27, Dend Apartments,
~ector-13, Plot no. 36,Romni, Celhnd.
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12,
13,
14,
15.
16,

17,

18.

19.

.

19

Meenu Bhalla

gife of shri AnilKumar,Bhalla,

Age 36 years, post - T.G.T.(skt).

school: Govi. Co.Ed. MS, pooth Kalan, pelhi,
R/o Flat No.294, pkt-a-3, Sector-8, Rohini.

aradhana ATOra,

w/o sh. vijay Kumar,

Age 28 YIS, post - T.G.T.(S.5t.)e

school: Govt. Co. gd. Ms, Pooth Kalan,Delhi.
R/o 1170, Mukherjee Nagar, Delhi-9,

Manisha Kalra

w/o Rajeev Kalra,

Age 26 yrs.,-Post- T.G.T.(ENg.)

school: Govti. Co. Ed. MS., poothKalan, Delhi.

R/o C-6/10, Miyanwali NagaT, Delhi.

Renu Sharma,

w/o Kulbhushan sharma,

Age 33 yrs., Post- 7.G.T.(Hindi).

cchool: G. Co.Ed., MS, Dasghara, Todapur,

R/o 37/2086, Nai Wala, Karol Bagh, New Delhi.

Anupama Jain,

D/o Late sh. Ajit prasad Jain,
Age 30 YISe, post- T.G.T.
school: G.B.SeSey Hastsal.

R/o DB-97D, G-8, Area, Rajouri Garden, New Delhi.

pratibha Mehta, (sahani),

w/o shri sanjay Mehta, D/o shri S.K. gahani,
Age 25 YISe, pPost=- T.G.T.{Natural gcience),
School: G.B.NS., Hari NagaryAshram, Mew Delhi.,

Namita Abrol

p/o shri O.P. Abrol,

Age 26 YIS, Post- T.G.T.(English),
school: Sarvodya Co. Ed. S.S.y Khanpur,
R/o K-90, Kalkaji, New Delhi-19.

Renu Chauhan,

w/o shri V.P. singh,
Age 31 yrs., Post- 1.6.T. {Social studies),
gchool: G.G.S.SeSey s.U, Block, Pltam Pura, Delhi
R/o Pkt-Bl, House No.3, Sector-15, Rohini, Delhi.
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22,

24.

20

20,7 " sarika - =

D/o Shri N.S. Rana

R/o B-24 Parijat Apartments
West Enclave,

Pitampura,

Delhi.

Mrs. Ambika sSharmma

W/ Sh, Pawah Sharma

Age 23 Post, TGT

School GBSSS Nangal Thakran
Delhi-39

Smt, Suniti Nayyar

W/ SUnil Nayyers .

Aged 33 years Post, PGT (Commerce)

School :GGSSS Dishad Garden

RA D-11 Jiwan Jyoti Apartments Pitam pura Dpelhi.

Meena Arora,

W/0 ved Prakash

Age 40 years POST.TGT(Hindi)
School. S.K,.,V. Punjabi Bagh

1959 Oytrad L ine Kindway Camp Delhi
New Delhi.

Rishi Bhushan Sharma
Sm Sh, K.C. Sharma

. Age: 29 years FPost, TGT(Sanskrit)

25,

26,

27,

Schcool, BGSSS Rajnagar IIPalam

R/ wWB.S, Gali Npo, 8 ,Sadh Nagar Palam colony
New bDeihi.

Meenu Sharma WO Dhiraj Sharma

Ages 29 years POST, TGT (Sanskrit)
School. G.SSS Sriniwaspuri Ney Delhi
RO sB Pkt, Dilshad Gsrden -Delhi-95

Anjan Gulati

WA Sanjay Bathla,

Aget 29 years POst, Assistant Teacher
School .8Kv Mata sundarl Road,

R/ B.68, Double Storyed Ramesh Nagar New Delhi-15,

Anita Devi W/ Sh, Gajender Singh
Aget 33 years POST.PGT(Hingi)
School. SKV Hari Nagar Gghanta Ghar

R/ W2.101/13,Mochan Nagar ,Pankha Road
Lane No, 5, Ney Delhi-46

Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

Abha Kiran Taneja D/o K.R. Taneija
R/o D-169 Ashok Vihar Delhi.
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. .sultappurl, Deltd, =

lﬂr;, lucid. ot
w/ o Ar25un Kumar, “Iiihs
Aged YK8s AN
Post T.G.E?(Bislie.b);:

v

QK.V.“ Blp,‘ il
school S ety

h D tments,
oB/148 Brotherhood Ap&r
S/Block,bikaspuri,N.Eelhi-18

"+ Bovernment of N,C,T,-Delhi

Through The Directora of Education,

Directorate of Education
OXd Secretriate, Delhi-d4.

OA 780 of 1999

e

3.

4,

Se

Kiran Dabas,
TeGeTe(SeSte),

GoGoSoStSo, DiChaon Kalan;
B/o. Sh.Randhir Singh,
R/o. RZ-G-26, Dharampura,
Najafgarh, New Delhi - 43,

Rashmi Sahni,

T.G.T.(Science),

"B/o. Vikas Sahni, _
R/o. 52, Guru Angad Nagar,

New Delhi - 92, : /

Promila Bhardwaj,
T.G.T.(Maths),

GOG‘S-SOSQ, ija,

W/o. Yogesh Kumar,

R/o. House No.160, '
Bhaiyo Chowk, Village & P.O.,
Mitraw,

Alka Goel,

Asst. Teacher,

SeK.V., Mehrauli, New Delhi-30,
D/o. Sh.Nanakchand Goel,

R/o. 124 A, Mithapur P.0O.,
Badarpur, New Delhi - 44,

Sarala Devi,

P.G oTo(Hindi)’

GeGeSeS., Bijwasan,

D/o. Sh.Ramchander Khatri,

R/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43,

Seema Rani,

Assitt, Teacher,

SoKoVo' West Patel Nagar’
D/O- S\oJagdiSh Chander.
R/o. 257, Kacchatihar,
New Delhi - 18,

Raj Bala, T tn 1. (Mol
GoGoSoSaSc' NO-3,
Najafgarh,

D? .« Sh.Narain Singh,
R/o. Wz-8, Flat No-79,
Hari Singh Park,

New Muttan Nagar,

New Delhi - 56,

/

.




22

Seema Sharma

TGT (SST)

Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,
New Delhi.

R/o JP-114, Maurya Enclave, Pitampura,
New Delhi<32,

Meenu

D/O Shri H.R.L. Nanda

R/0 B-1/548 Janakpuri,

New Delhi-58, -

Sangeeta Rani

D/o Shri S.P. Sharma
R/o RA-102a, Dharmpura,
Najafgarh, New Delhi-43,.

Mahesh Pareek

S/o Shri K.C. Pareek
R/o 32 Maidan Garhi,

Nai Basti, New Delhi-68.

Pramod Kumar Madeshic
S/o0 Shri Ram Madeshic

${9.E507,Budn nagar,
New Delhi-12.

Ginni Chaudhary,

W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.10.

Dharm Chand Sharma

S/o Shri Mathra Dass
R/o Sector VII/1094
R.K. Puram,
New Delhi.

Indu

D/o Shri Madan Singh
R/o B-%¥, Quarter-2, T-4,

C.R‘P.F.

o

e e
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16,

17,

18,

19.

21,

22.

23,

Ve
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N

Usha Rani,

F.G.T.(Hindi),

GoGoSoSoSo' Najafgarh N0¢2,
D/o. Sh.Tej Pal Singh,

R/o. G-3/2, Polic& Colony,
A

At
bTAIN
ajesh Kumar,
P.GeTe(Skte)y GeBeSeSeSo,
Chhawla y
S/0. Sh.Hukam Singh,
R/o. B-111, Ramapark,
Uttam Nagar, New Delhi - 59,

NMrs.Neema Tiwari,
ToGeTo(Hindi), GeGeSeSeSe,
Sarojini Nagar, New Delhi.,
W/o, Tiwari,

R/o. F-2961, Netaji Nagar,
New Delhio

‘eenakshi Thakur,

T.G.T.( N«SC.),

GlBoMcSo, Begumpur,

D/o. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,

New Delhi =110 004,

Neeru Sharma,
TGeTe(NaSCo),y

G.B.S.SQS.’ Kh\.ljala NO—1,
D/o. Sh.J.D.Sharma,

R/o. F/152A, Vishnu Garden,
New Delhi - 18.

Poonam Kumari,
TQGQT.(EngliSh)’
S.G'S.S.SO’ Begumpur,

B/o. Sh.Satya Kumar,

R/o. 125-N, Sector-IV,
Pushvihar, New Delhi - 17,

Meenu Girdhar,
PoGoTo(Hindi), GcBoSoSoSoy
Laxmi Bal Nagar,

D/o. Sh.S.P.Sehgal,

R/Oo G-4, NeDeSeEey
Part—ll, New Delhi - 490

Laxmi Devi,

ToGoT.(Hindi »
GeBeSeSeSey axmi'Nagar,
W/Oo Sh.H.S.RaWat,

R/O. 1029 DODO Ao Flats’
Mansarover Park, Shaddarae

Contd.'.... ’




24.

28.

26,

27, |
28.
29.

30.

24

Anita Sharma,
T.G.T.(English),
GeGeSeSeSey

Badarpur No-1I,

D/o. She.Shyam Sunder,
R/o. HR 18/5

Vanita Kumar,
P.G.T.(Pol.Science),

G.B.SOS.S.' Rajnagar"ll,

D/o. Sh.Ramkishan,

R/o. House No-128, Pocket A-111,
Sector - V, Rohini.

Shashi Bala,
T.G.Te(Hindi), GeGeS.5:5es
Begampury

B/O. Sho SQLOTOKaS,

R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi = 67,

Mridula,

ToG.To(Hindi), GoBoSeSeSey
Palam

D/o. Sh.Onkar Nath Kalia,
R/o. A-I1 A Chankya Place,
Pankha Road, Delhi,

Karuna Sharma,
ToGoTo(EngliSh), GeBeSeSoy
Hastal,

W/o. She.Manoj Kumar Sharma,
R/o., S-2, Param puri,

Uttam Nagar, New Delhi - 59.

Abdul Hammed,
IQGQTQ(Eng-LiSh),
G.BeSeSeSey Ghitorni,

S/0. SheAbdur Rasheed,
R/0. 299, Street No- 1V,
Zakirnagar, New Delhi - 25,

Urmila

P.G.T.zHistory),G!Co-Ed.
SeSeSoy PandWala Kalan’
‘W/o. Sh.Dilbagh Singh,

R/o. E-1, Nawada Housing Complex,
Delhi. ' .




31,

32.

33,

34.

35.

36.

37.

25

Geeta Rawatl,

T.G oT o(No SCience) »
GoBoSoSoSo ’ Hastal,

D/o. Sh.Manwal singh, -

R/ O Rz=T726/ A purannag8rls
palam Colonys New Delhi.

Mrs.Mukesh Dhillan,
P.G.T.(Hind#), G.G.s.s.s,,
garojini NagaTly

vi/o. Upemder Dhillany

R/0. Mukesh Dhillan, Flat No-42,
Partap Chaviky Delhi Court = 10,

Hari prakash

ot Maths)s S KoV oNo=29
Sagarpuly

g/0. Sho.Dhara Singh,

R/Oo J/B" 4-D.y LeldGoey
Flats, Maya puri - 64.

Suman Kumari
TOG QT o(MathsS 9 S.KQV.NO‘-I’

D/o. sh.Basant Lal Bhatia,
R/0e ?—500, Avantika, sector ! Iy

Ram Gopal Sharma,
T.G.TQ(Hindi)’ G.B.S‘s.s.'
Karampuras

S/Oo S.C.Shal‘ma,

R/o. House No-202,

D/ S.Welcome phase-111,

Anup ama Goel,
T.G.T.(English), GoGoSoSoSo,
Kidwai Nagal No32,

New Delhio,

D/Oo S\.A.K.Goel,

R/0. G-2389, Netaji NagaT»
New Delhi - 23,
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Asha Ranl

d/oy Shri DLUP. Yadayv

resident of House No. ada,

Nanlat Pur

Nejafgarh,

Mew Delhi. .. ... Applicants

GOV 1, ,‘,1 N, . ] R (:)f' D2 1 ll i

thyough the Director nf Education,

nirectarate of Education,
Nl Secretariat

(O}

Nelhi, ....Respondents
(sh.K.N.R.P1llal, counsel for apnlicantsin NDA-754799,
R77/90, 8047009, anpg/99, 953/99, 1316/99.

sh. S.K.Sinha, counsel for applicantsin NA-379/99,
780 /09,1246/98

Shri K. P, Dohare, counsel for anplicants 1in DA 787/99.

ta, counsel for applicant in OA 1415/99,
g, 862799, 830/99.

. phardwaj, with shri Bhaskar Bhardwal,
applicant in 0A 811/99,1031/99, 1033/99

counsel for apnlicant in DA 96% /99

nroxy for Sh. D.S.Mahendru, counsel

sh, P.S. Mahendru
t in 0A 1017/99

for apnlican

shri Sanijay Sharawat, counsel tor anplicant in OA
1A /90Q

Shri Surat Singh counsel for applicant in OA 1318/99

Annlicant in person in 0A 801/99
Shi Vi day Pandita,
rounsel Tor respondents in all the 0OAs,

ORDER

hy Hon ble Shri Kuldip Singh, Member 1)

law
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and facts, we are disposing of the above raferred 0As hy

rhi s common order.

2. priof fa

W

ot of the ocase 1is that Govt, of
M,.T.of Delhi had 2 number of vacancies of Teachers in

A3 fferent categories in the various schools. Since there

-
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was @ shortage of regular Teachers the Govt.

Nelhi  anppointed applicants on ad hoo basis
for shaort pneriods. The said short term appolntments

supnnsed Lo bhe automatlc sally terminated on

the neriod specified in the anpoint

Pl Fack  Lhab oo
termination of teach
2, In these NAs applicants have challenged that the
terms  of short  term contracts of service are unjust,
nnconscionable  and against the very letter and spirit of

the Conpstitotlon.

a Tn most of the cases the applicants’ appointment

was ta lapse hy efflux of time on 31.3.1999 and in ons or
bwey  caaes bLilme  period  wWas to  lapse on  30.4.,1999,
annlicants being threatened with the situation had rushed
ta Ehiz Tribupnal for continuation of their services and

saeking

s
N
A
yi
<
]
b
S

2
D
it

that their services may not he

termlnated,

AN

These petitions were contested and justificat

)
]
=

for  appointing  teachers for short term on ad hoc  bas

{5
[
W

s heen given by the respondents in their reply It was
stated that the decision was taken up by the Government
iin December, 1998 not to fill up any further posts on

contract basi

i

any more as Lhe posts will he filled up on

regular  basiz From the candidates selected by the Delhi
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admini<trative function of Government to look intoe the

interest of the students as well as the necessity from

Lime Lo time.

Yo




s’

A . Tt i3 alzo being nleaded that the candidates who
ara  heing emploved on contract bhasis have accepted the

appolintment on contract basis Fnowing fully ~ well the

OVE

auanee  of  the  zame, Time and again the Hopn hle

ation of back-de

Jie
)

i

Suprems  Court had held that regular or

antiants  In service 13 empremissible and the Tribhupals

and Courts a2re not  to interfere with the interim

arrangement  and a  person  annointed to  the nost  as
stop-gan arrangeament  cannot  claim the benefit of
coptinuance  in o zervice  as  having  heen appointed  on
" r:)rJlﬂ ar hasis,

been  filed hy the annlicants in which they have
reiterated  the stand taken by them in their resnective
NA=,

B, We  have

heard the

parties and perussed the material on record,

o

ering the rival contentions of the

rarties, we may mention at this stage that when this

bunch  of cases was fllcd prior to that another group of

teachers who had filed & similar apnlication hefore this
Tribunal  and since those teachers had bheen ahle to reach

this Triubunal hefore the exniry of the contract period

30 an interim  order was passed in their c¢ases and

status-quo was directed to he maintained, In the present
set  of apnlications, the anplicants could not apnroach
the Tribunal hefare the evpniry of their contract period,
Mo aover immediant

ely after the expiry of their contract

nericd  there were vacations in the Tribunal from 22nd




§\// Maremh ko Ist  Anril, 1999 so these set of netitioners

could anpraoch the Tribunal only after the vacations. In

Fhmase cazes  also  an interim order was passed in Lhe

following bterms:

“Also issue a short n

af interim relief, returnable on 12.04,1999,

Ti1l)l then, as an interim measure, status quo

mn, Sipce  this  order in  the nature of interim
measure Was

he in emnloyment with the respondents so  they are

claiming parity with those teachers who had obtained an

\,‘" \‘

nrder of similar nature bhefore expiry of their term 1.e.

hefore 21.3,1399,
(N During the course of their arguments, the

learped counsel for the applicants submittred that these

[74]

nreazent applicants are also similarly situated applicants
as the applicants were placed in the earlier set of 0As
which was decided on 7.5.99(Veepa Anand & Ors, Vs,
Govt, of NCT of Delh & Ors with connected OAs) by
another Repch of  this Tribunal wherein the following
/‘ﬁa reliefs were granted to the applicants/teachers and their

>

>
A
€
(3]
)
(R
)
in

ignosed of in terms of

‘—0-

‘he following directions

given by the Bench of the Tribunal:

oy I e § R e b w4 B



“tA) Anplicants  shall  he allowed Lo
/ continge © in the present posts  Lill
regular  candidates duly selected by

NGSGR /o annronral te authority are

“(R) Those selected regularly shall first

nosted  in the existing vacant

bhie latter sshould bhe on the
princinle of last come first  go.
Those an  displaced <hould he
accompmodated  in vacancies that may

Ty The ad hoo app

mipimum pay in the pay scale of

of law laid down by Hon ble Suprene
Pourt  in  the case of Daily Rated

Casual Lahourer Vs. 1y & Qrs.

1]

“(0D) No ad  hoo anpointee  shall b

¥
3

renlaced by any newly appointed

hoo emplovee.

“(E) These of the applicants who have

annlied or may anpply for regular

selmction, necessary relaxation in




~

apnlicants  submitt

R

alzo similarly

of Veena Anand & Qr

the similar relief
also submitted tha

neriod

intervening

13 Tey znnnord
N 0 1no

annlicants
Supreme Court in th

India

“"There 13
. A .

Girdhari L

benefit of

iy QA No.

the annli
challenge o

to  Girdhar

which also sta

age shall be given to the extent of
/ the neriod of service put in by
) then,
“(F) There =hall be no order as to
costa.
1z, Learned  o©oulinse appearing on behalf of the

ed that since the nresent applicants

nlaced as the applicants 1n the

it

«, (sunra), they are also entitled to

nted to

v them,

%3]
i}
[9)]

. the

Pl

pplicants who were, during the

., hobt in service that does

e case of Girdhari Lal vs. Union of

the following paragraph:

al would be entitled to the
the judgement of the Tribunal

319/85 decided on 24.09,19897

singh & Orfs. vs. Union of
he too was a party therein,

jdentical to that of

cants  therein, The main

n hehalf of the Union of India

i Lal s olaim is that he did
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H

Cony

(53]

that

32

not join as a party in that matter and he
moverd the applicant for grant of the same
hepefit after that decision in 1989,

hawing relired earlier’”,

After mentioninng the facts the Hon ble Supreme

ohserved az Ffollows:

"It is apnropriate that the Union  of
Trndia treat all such persons alike and to

girant  them the same henefit inste

2
[»)
-

i
m

driving each one of them to litigation in
the ocourse of which the Union of India
itzalf 1s required to spend considerahle

nublic money”

§3)

Counsel  apne annlicants also submitted

[3)]

for

et

rin

[19]

§

since it hase come during the proceedings hefore the

Horn hle  High Coort, that at present there are 4000

vacancies and DSRSSE ig also making

Vi

)

thozse

1743
D
(o
2
-4
[y
]
't—l

up

vacancies hy a regular manner, till such time the

cancies are filled up on regular basis,apnlicants may

be @llowed Lo continue in thelr respective posts,

16,

ot the counzsel for applicants and su

manher

they

dents rehutted the arguments

=

mitted that in this
the applicants would claim continunity and then
will colaim a right to post which will ultimately

He furthe submitted

—+
[
]
=
«t
-

~Z
‘-i.
=
-3
O
[ g

[[]
=
=
)
9]
=
[n 8
S
3
3

service after evniry of their term specified in their

resnective anpointment letters and as such these 0As

should

B e E

S Neea e

he dizmisced,




0
W

»/* 17, wWe are of the considered opinion that the
contention of rasnondents cou 2el1 has no merit and the
presant  set of anplicants are fully covered with the

Judgement given by the co-ordinate Bench of this Tribunal
in  Yeena Anand @ Case (zunral. In this regard we may
alee mention that when the inteim order was granted in
the ocaze of Veens ptnand (zupral, the respondents had filed
s Wit Petition hefoe the High Court of pelhi  for
nf the ztay, and the High court had taken a view
that the stay granted was an innocuyous one hecause
respondents  were given liherty to fill up the vacancies
e selection by the

hoo  teachers. The High Court nf Delhi was informed that

-
—
X
<
o
~
l
‘.,
=
)
in
b
.

arisen to the number of 4000 as  on

8. 4.1999 <=n the High Court was of the view that

the respondents (app

.—A
D
..(.
i
}=
(as
o
]
>
o

N
5]
—
[92]
Q
3
b}
G
—
e d
D

=

who wers still continuing there for the time being.

18. during the course of arguments, we were also
informed that exams for various categories have been held

very recently by the DSSSB., Since there are @ large

number of candidates, result of the same within a short
span of time cannot be accepted. In these circumstanaes,

We find that the applicants 1in the present set of OAs

who  Just could not apnroach the Tribunal because of 1its

“yacations should not  be denied the relief granted to

theiy colleagues in the earlier set of OAs in Veena Anand
& Ors, (sunra) and 1f we peruse the ear rlier order passed

in the ahove reffered Judgement hy a Co- -nrdinate Rench of

[N

Fha < no dispute about the

thi= Tribunal we find that there




34
facts of the present set of 0As which are identical with
the facts of the earlier set of 0As which was decided by
the Co-ordinate Rench of this Tribunal. The presen
apnlicants are, therefore, also entitled to the same
relief as granted to the applicants in an earlier set of

084,

{9, In view of what has been discussed above,
we allow these 0As with the similar directilons as given

in Veena Anand s case (supra).

(A) Aapplicants <shall bhe re-engaged on
the nresent posts forthwith till
reqular candidates duly selected by
DESSB/or  appropriate authority are

available to replace the annlicants,

QB) Those selected regularly shall first
bhe nosted in the exizting vaoant
positions and only 1F enough vacant
nosts are not availlable, Lthey should

he nosted againsht the posts held hy

ad hoc appointees, Renlacement of

the latter should  bhe o3y the
principle of  last come Tirst go.
Those 30  disnlaced should he

accommodated 1in vacancies that may

18]

be existing in other districts.

(C) The ad hoc appointess shall be paid
mirtum  pay in the nay scale of
regular teacher s plus DA in  terszms

of  law laild down b

Arr

-
~C

Hon hle Sunreme
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